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STATEMENT RE. DAMAGE TO THE
AIR INDIA AIRCRAFT EARMARK-
ED FOR PRIME MINISTE'S USE
DURING HER SCHEDULED OFFI-
CIAL VISIT TO FOREIGN COUN-
TRIES

MR. DEPUTY-SPEAKER: Now,
the Home Minister will make a
statement.

THE MINISTER OF HOME AF-
FAIRS (SHRI ZAIL SINGH): Sir,
I rise to inform the House of g cer-
tain serious development that has
come to the notice of the Govern-
ment.

Hon. Members are not doubt aware
that the Prime Minister is proposing
to visit Switzerland, Kuwait and
United Arab Emirates between the
5th and the 13th of May, 1981. The
Air India Boeing 707 aircraf No. VT
DPM MAKALU was earmarked for
the use of Prime Minister during
her foreign visit. This is one of the
aircrafts that is customarily wused
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for carrying VVIPs when they travel
abroad.

The aircraft MAKALU returned
o Bombay from Abu Dhabi on the
15th April, 1981. The periodic ins-
pection of category p.3 started on the
aircraft the same day in the Air
India’s hangers at Santa Cruz, On
the 17th instant all the necessary
control cables were inspected and
were certifieg to be satisfactory ex-
cept for one elevator cable which
was found to-be slightly frayed. A
decision was accordingly taken to re-
place this cable and action for such
replacement was taken on the 20th
instant. On that day some further
unnatural defects ijn the cable sys-
tem came to notice. Thereafter an
order was- given for a re-inspection
of all cableg in the aircraft. The final
check up showed that four vital
cable systemg namely those relating
to -elevator, rudder, horizontal sta-
bilizer and rudder trim had been
affected anq that this could no* have
been due to normal causes but that
they were intentionally cut jn a man-
ner so as to ordinarily preclude de-
tection.

A high level team of officers in-
cluding technical personnel was de-
puted to make a preliminary enquiry
and they have expressed the opinion
that this js a clear case of a‘temnted
sabotage. . .. (Interruptions) If the
mischief had not been fortunately
detected in time, this would have
resulted in the crash of the aircraft,
not immediately but after lapse of
some time. The known fact that the
aircraft would be used py the Prime
Minister during her visit leads to
obvious ang grave conclusions about
the motivation of those who perpet-
rated this outrageous deed.

The AIR-INDIA authorities have
lodged a formal complaint with the
C.B.I. and the matter is under investi-
gation. The investigation will, n»
doubt, disciose all the details of what
happened. 1 felt, however, that in a
matter of such grave importance I
should take the earliest opportunity to
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shar¢ with the Hon’ble Members such
information as is immediately avail-
Aable.

I am sure, all sections of the House
would join me in expressing our strong
condemnation of this dastardly act

- .aimed at the Prime Minister's safety.

MR. DEPUTY-SPEAKER: Shri Ghu-
Jlam Mohammad Khan.

SHRI EDUARDO FALEIRO (Mor-
mugao): May we seek clarifications?

MR. DEPUTY-SPEAKAR: No clari-
fications here. Shri Ghulam Moham-
mad Khan.

16.9¢ hrs.
[SHRT HARINATHA Misra in the Chair)
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